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ELEVENTH REPORT OF THE COMMITTEE ON PETITIONS

(FIFTH LOK SABHA)
INTRODUCTION

I, the Chairman of the Committee on Petitions, having been
authorised by the Committee to present the Report on their behalf,
present this Eleventh Report of the Committee to the House on the
following matters:—

(i) Action Taken by Government on the recommendations of

the Committee on Petitions (Fourth Lok Sabha) contain-
ed in their Ninth Report, on Petition No. 17, regarding
Educational Policy of the Government of India and in-
adequate funds earmarked for Education since Indepen-
dence;

(ii) Action taken by Government on the recommendations of

(iii)

(iv)

)

the Committee on Petitions, contained in their Third Re-
port (Fifth Lok Sabha), on the representation for revival
of S.S. Light Railway or construction of a broad-gauge
Railway line in its place;

Action taken by Government on the recommendations of
the Committee on Petitions (Fifth Lok Sabha) contained
in their Seventh Report, on the representation for re-in-
troduction of the System of banderolling of match boxes;

Action taken by Government on the recommendations
contained in the Seventh Report of the Committee on
Petitions (Fifth Lok Sabha) on the representation from
Shri Shiva Nand, Ramesh Nagar, New Delhi, re. investi-
gation in the murder case of Shri Sada Nand, Ramesh
Nagar, New Delhi; and

Action taken by Government on the recommendations of
the Committee on Petitions (Fourth Lok Sabha), contain-
ed in their Seventh Report on the representation from
Shri Shivram, Member, Home Minister’s Advisory Com-
mittee and others, Port Blair, Andaman, re. withdrawal
of Andaman Special Pay.

2. The Committee considered the above matters at their sittings
held on the 29th November, 1872, and 7th March, 1973, and adopted
the draft Report at their sitting held or. the 28th, March, 1978.

3. The observations/recommendations of the Committee on the
above matters have been included in this Report.

( V) s B P
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ACTION TAKEN BY GOVERNMENT ON THE RECOMMENDA-
TIONS OF THE COMMITTEE ON PETITIONS (FOURTH LOK
SABHA) CONTAINED IN THEIR NINTH REPORT, ON PETI-
TION NO. 17, REGARDING EDUCATIONAL POLICY OF THE
GOVERNMENT OF INDIA AND INADEQUATE FUNDS EAR-
MARKED FOR EDUCATION SINCE INDEPENDENCE.

1.1. The Committee on Petitions (Fourth Lok Sabha) had consider-
ed the above-mentioned petition and presented their Ninth Report
on the subject to Lok Sabha on the 25th November, 1970. The
Ministry of Education, Social Weldare and Culture (Department of
Education) were requested to implement the recommendations of
the Committee. The recommendations of the Committee and the
action taken reply thereon furnished by Government are given be-
low seriatim:

Recommendation (Para 2.48 of Ninth Report)

1.2. The Committee note that under the Constitution, primary
education is essentially a State subject and the Central Government
can only persuade and advise the State Governments in this matter.
The Ministry of Education and Youth: Services in their written com-
ments have conceded that “the situation in primary education, it
is true, leaves much to be desired, both quantitatively and qualita-
tively”. The Planning Commission in their written comments have
stated that in spite of the constraint of resources, efforts have been
continuously made to achieve the goal of universal education at the
elementary state. The representative of the Ministry of Education
and Youth Services stated before the Committee during the course
of oral evidence that limited financial resources and the rapid in-
crease in population were the main constraints which came in the
way of achieving the targets of elementary universal education. He
expressed the opinion that by 1986, it would be possible to provide
universal education to 82—85 per cent of children upto the age of
14 vears. The Committee were informed by the representative of
the Ministry of Education and Youth Services that an agreement
had now been arrived at with the States that for elementary edu-
cation the Centra] assistance to them would be specifically earmark-
ed for that purpose instead of giving them block grants or loans, as
was done for various other schemes. According to this new scheme,
if the States did not fulfil the plenned targets, they would not be
entitled to Central assistance earmarked for that purpose. The
Committee are of the view that vigorous efforts should be made by
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the Central and State Governments to achieve the target date of
1986, as recommended by the Education Commission (1964—66), for
free and compulsory universal education for all children upto 14
years of age, as contemplated by Article 45 of the Constitution.

Reply of Government

State/Union Territory Governments have been requested to im-
plement the recommendations. Plan outlays for schemes of Ele-
mentary Education have been ear-marked Statewise.

Recommendation(Para 2.49 of Ninth Rep_ott)

1.3. The Committee note that the Government do not give any
financial support to the highly expensive public schools and other
such institutions which are being run with voluntary contributions
made by parents of children in these schools and therefore, any
step to close down these public schools will not provide the Govern-
ment with any additional resources for the spread of education. The
Committee also note that Government have taken steps by institut-
ing a scheme of scholarships whereby the children of the backward
and weaker sections of the society may be enabled to study in the
public schools. -

While the Committee feel that the existence of the highly expen-
sive public schools is not in keeping with the spirit of the times and
the over-all needs of our country, particularly, when considered in
the context of the conditions of the ordinary municipal schools which
are incapable of giving even the brilliant students a desirable stan-
dard of education, they do not consider it desirable to close down
such schools abruptly. They suggest that 25 per cent of seats in the
existing public schools should be reserved for children whose pa-
rents’ income is Rs. 500 or less per month, of which adequate num-
ber should be reserved for students belonging to Scheduled Castes
and Scheduled Tribes Communites. Such children should also be
given adequate scholarships to enable them to prosecute their studies
in these institutions.

Reply of Government

The Government of India have already formulated a new scheme
under which 25 per cent of the fresh admissions in public and other
specified schools will be reserved for scholarship holders selected
by the Government on the basis of merit. Such reservation could,
however, be made only with the consent of the school authorities
with whom the matter has been taken up. The question of reserva-
tipn of some seats for Scheduled Castes and Scheduled Tribes is also

being taken up.
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The Committee desired to know the details of the scheme under
which 25 per cent of fresh admissions in Public Schools and ‘other
specified schools’ were to be reserved for scholarship holders. In a
written note furnished to the Committee, the Department of Edu-
cation have stated that details of the scheme are being worked out
in consyltation with the Ministry of Finance.

The benefits of the scheme are confined tqo those children whose
parent’s income is below Rs. 500 per month, subject to other condi-
tions.

The Committee asked the Ministry of Education, Social Welfare
and Culture to furnish a list of Public Schools and ‘other specified
schools’ to which the scheme would apply and those which had so
far agreed to implement the scheme. \1ist of such schools furnished
by the Department of Education is appended to the Report (See
Appendix I). It has been added by the Department that it is quite
likely that most of the Schools in the list may be participating in
the scheme and that a few more suitable sc¢hools may also be added
if found suitable.

The Committee asked the Ministry of Education, Social Welfare
and Culture (Department of Education) to clarify their statement
that reservation of 25 per cent of the fresh admissions Public
Schools and other specified schools “could be made only with the
consent of the schools authorities, with whom the matter has been
taken up.” They were also asked to state how far the scheme was
expected to be successful. In a written note furnished to the Com-
mittee, the Ministry of Education, Social Welfare and Culture (De-
partment of Education) have stated that to find out the reactions
of the Public Schools, a Conference was held in August, 1971, which
was attended by 52 Principals of different schools and there was al-
most unanimous support to extend cooperation to the scheme.

Recommendation (Para 2.50 of Ninth Report)

1.4. The Committee note that the States have broadly agreed to
adopt the uniform educational structure of 104243 Ten years
High School, two years Higher Secondary stage and three years for
first degree in general (Honours) and special courses as recommend-
ed by the State Education, Ministers’ Conference (April, 1967) and
- also incorporated in the Resojution of the National Policy on Educa-
tion. The States of Kerala and Andhra Pradesh have already adop-
ted this new structure of Education and it is under consideration of
the other States. The Committee hope that the remaining Sates
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in the country will also adopt the proposed uniform educaticnal
structure.

Reply of Government

The National Policy on Education as approved by the Parliament,
has been brought to the notice of all State|Union Territories Go-
vernments and they have been requested to implement the same.

Recommendation (Para 2.51 of Ninth Report)

1.5. The Committee appreciate the steps being taken by Govern-
ment for achieving uniformity and maintaining high educational
standards in the country. The Committee are happy to note that
as a result of the assistance given by the University Grants Com-
mission and through the programmes directly sponsored by them,
the situation with regard to general educational standards in the

country has improved. The Committee hope that efforts in this di-
rection will be continued.

Reply of Government

The recommendation has been noted. The University Grants
Commission is doing all that is possible with the resources available,
to improve standard of Higher Education.

The Committee asked the Ministry of Education, Social Welfare
and Culture (Department of Education) to furnish a detailed note
from the University Grants'Commission to elucidate their statement
that “the University Grants Commission is doing all that is possible
with the resources available to improve the standard of higher edu-
cation”. The Committee also asked the Ministry to give a resume
of the various schemes in this direction being formulated or imple-
mented by the University Grants Commission. In a written note
furnished by the Department of Education it has been stated that
the funds made available to the Comimission in the Fourth Plan have
not been commensurate with the developmental needs of universi-
ties and colleges for the period 1966—71. The working group set
up by the Government of India, Ministry of Education on the advice
of the Planning Commission to prepare draft proposals for the Fourth
Five Year Plan had recommended an outlay of Rs. 305 crores for non-
professional higher education. The group had recommended that
in the Fourth Plan higher education should be treated as the lead-
ing sector and investment in it should be of a size and character as
to enable the institutions of higher learning to make @ significant
advance towards achieving standard of quality. Against this the
Planning Commission proposed an outlay of Rs. 116 crores for this
sector. The University Grants Commission proposed a minimum out-~
lay of 225 crores for non-professional higher education for the period
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1966—71 against which the Planning Commission tentatively allo-
cated Rs. 139 crores. The Commission strongly felt that the
allocation was not sufficient to meet even the basic needs of the
universities and their programmes for development would suffer con-
siderably. Subsequently, the Government of India decided to treat
the period 1969—74 as the Fourth Plan period. The Planning Com-
mission tentatively allocated Rs. 115 crores for University Grants
Commission for this period. The requirements of the Commission
for the Fourth Plan period (1968—74) were assessed again which
worked out to Rs. 168 crores (including 28 crores for technical edu-
cation). Against this the Government 6f India allocated an amount
of Rs. 120.15 crores (including Rs. 11 crores for technical education)
for the Fourth Plan period. Against this the following amounts

have been placed at the disposal of University Grants Commission
for plan projects:

1969-70 Rs. 5.77 crores
1970-71 Rs. 21.86 crores
1971-72 Rs. 23.09 crores
1972-73 Rs. 25.00 crores

(Budget provision)

Within the limited resources made available to the Commission
every effort has been made to obtain the maximum ufility of the
funds and a number of qualify programmes have been introduced.
The details of the programmes being implemented by the Commis-
sion are given in the Annual Report of the Commission for 1970-71.
An additional note indicating the efforts being made within the limi-
ted resources available to raise standards of higher education in the
country is also attached (See Appendix II).

Recommendation (Para 2.52 of Ninth Report)

1.6. The Committee appreciate the steps being taken by Govern-
ment to bring about qualitative improvement in education. They
note that in-service training courses like Summer Schools, Seminars,
Academic Conferences, refresher courses etc., are organised so as to
keep the teachers acquainted with the latest developments in their
respective fields of teaching and in research.

The Committee, however, feel that these programmes and sche-
mes should be adequately expanded so as'fo cover the entire teach-
ing profession in a phased programme.

Reply of Government

The recmmendation has been noted. The University Gfants
Commission is already giving priority within the resources available



for organising summer school seminars, academic conferences orien-
‘tation courses, refresher courses etc. The expansion of this program-
me w.ll depend upon the availability of funds. -

The Committee asked the Ministry of Education, Social Welfare
and Culture (Department of Education) to elucidate this statement.
In a written note furnished to the Committee, it has been stated that
the University Grants Commission has already given high priority
to the programme of Summer Institutes, Seminars, Academic Con-
ferences and Organisation courses etc. An allocation of Rs. 3.50
crores has been made (against the total allocation of Rs. 120.15 crores)
for this programme for the Fourth Plan Period. The number of
Summer Instifutes, Seminars etec. organised since 1969-70 and the
expenditure Incurred are given in the enclosed statement (Appen-
dix III). It may not be possible to allocate additional funds for this
programme within the allocation already agreed to. However, if

additional funds are made available this programme could be exten-
ded further.

Recommendation (Para 2.53 6f Ninth Report)

1.7. While it is true that it is essentially for the States to provide
the school buildings, the Committee would like to reiterate the re-
commendation of the Education Commission that larger allocations
should be made for this purpese and the school buildings should
be standardised so as to reduce their cost of construction.

Reply of Government

The recommendation of the Committee has been noted. The
matter is under consideration of the Government. A National Deve-
lopment Group for School Buildings was set up by the Government
of India in 1968 which has met so far three times to evolve and
suggest measures for the reduction of cost of school buildings. This
Group is working in close collaboration with the Central Building
Research Institute, Roorkee. The National Group recommended
setting up of development Groups for Education building one in each
State[Union Territory. Such Groups have alfeady been set up by
the State of Maharashtra, Kerala, Uttar Pradesh, Punjab, Tamil
Nadu and Union Territory of Goa, Daman and Dju. These Groups
are working oh some prototypes of buildings designed by Central
Building Research Institute on experimenial basis. -

Recommendation (Pera 2.54 of Ninth Report)

.148.. The Committee are unhappy to note that detailed in?orma—
tion about the extent of deficiency in regard to furniture, library,
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books laboratory equipment, audio-visual aids and other amenities
and equiptiiefit ifi éducational institutions is not available. The Com-
mittee cantiot over-emphasize the need for providing such amenities:
inctuditip play grounds and sports, and housing for the teachers,
patticularly in rural areas, for the educational institutions in' the
iriterest of eﬂective and good education. The Committee, therefore,
urge that urgent steps should be taken to assess the overall needs of
States with regard to educational aids and equipments and a work-

able plan may be drawn up for meeting these deficiencies at the car-
liest.

Reply of Government

The recommendation has been noted. It is being brought to the
. notice of the University Grants Ccmmission and the State Govern-
ments for necessary action withiu the over-all resources available.

The Committee asked the Ministry of Education, Social Welfare-
and Culture (Department of Education) to furnish a note from the
University Grants Commission giving their comments in the matter.
In a written note furnished by the Ministry, it has been stafed that
the University Grants Commission is in agreement with thé recom-
mendation of the Committee that there is need for strengthening
library and laboratory facilities and also providing furniture, audio-
visuals and other equipments in universities and colleges. The re-
quirements of universities and colleges for books, equipmeént and
other teaching aids are so heavy that it is not possible to meet even
a portion of these with the funds available. The asséssment of the
exact needs of universities and colleges for these items may not be of
much use at’ this stage when funds to provide them cannot be made
available. It has been added that a Committee of the University
Grants Commission had some time back assesse:d that for providing
residential accommodation to 50 per cent of the teackers and 25 per
cent of the sfudents an amount of Rs. 237 crores would be required.
With the incréase in enrolment and the number of teachers the
amount required for providing residential accommodation to 50 per
cent teachers and 25 per cent students would be much more. It
appears impossible at this stage to provide funds to this extent for
tackling this problem.

Récommendation (Para 2.55. of Ninth Report)

1.9. The Committee note the difficulties in vocationalisation of
education. It is rather a costly programme involving considerable
amount of employment, market survey and pilot project work. They
however, find that certain pilot projects, which would be launched
during the Fourth Five Year Plan, are being worked out so as tor
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discover the cheapest method to tackle the task efficiently. They
are happy to note that education is being re-organised at the
school stage so that it is linked up with the needs of the industry.
‘The Committee hope that Government would' take suitable measures
to make education employment-oriented so that further addition to
the already large educated unemployed force in the country is chec-

k;d and young men and women are also enabled to get self-employ-
ed.

Reply of Government

The recommendation has been noted. It is being brought to the
notice of the State Governments for necessary action.

Recommendation (Para 2.56 of Ninth Report)

1.10. The Committee have persued the comments of the Govern-
ment and find that in so far as school teachers are concerned, their
scales of pay do not compare favourably with the corresponding scales
of pay for the equally qualified persons prevalent in industry or
Government Departments. The Clommittee feel that in order to
attract the best persons to the teaching profession, the salaries of
teachers should be fixed keeping in view the concept of a national

minimum and mieasures should be taken to improve the economic
and service conditions of teachers.

Repl;v of Government

The recommendation has been brought to the notice of the State
Government/State Territory Governments for implementation.

Recommendation (Para 2.57 of Ninth Report)

1.11. The Committee are of the view that in order to bring uni-
formity, model rules regarding he service conditions of teachers as
well as the non-teaching staff in the Universities may be framed
early with a view to improve their conditions.

Reply of Government

The University Grants Commission has already circulated the
model rules regarding the service conditions of non-teaching staff to
the Universities for their guidance. With regard to the service con-
ditions of teachers, the matter is being looked into by University

Grants Commission Committee of Governance sn Universities and
Colleges.

The Committee asked the Ministry of Education, Social Welfare
and Culture (Department of Education) to furnish a detailed note
from University Grants Commission on the service conditions of
teachers in the country and the result of the examination of the



matter by the University Grants Commission Committee on Govern-
-ance of Universities and Colleges. In a written note furnished by
the Ministry of Education, Social Welfare and Culture (Department
of Education) it has been stated that the service conditions of tea-
chers in the universities and colleges are under the examination of

the University Grants Commission Committee on Governance of
Universities and colleges.

Recommendation (Para 2.58 of Ninth Report)

1.12. From the comments of the Government, the Committee find
that due to the constraint of economic resources it is difficult to
achieve the objective of spending six per cent of national income, ten
per cent of the expenditure in the Central Budget and ten per cent of
Plan allocations, on education, unless intensive efforts are also made
in this direction by the State Governments and by the community
through voluntary contributions. However, keeping in view the
importance of invesment in education, the Committee feel
that the Central Government should allocate more funds for educa-

tion and also lay down priorities for different schemes and aspects
-of education.

Reply of Government
The recommendation has been noted.

Recommendation (Para 2.59 of Ninth Report)

1.13. The Committee have considered the suggestion for making
“Education” a Concurrent or Union subject but feel that it is not
practical in the present conditions to make “Education” a Concurrent
-or Union Subject. The Committee are of the view that even with the
present Constitutional provisions regarding “Eduéation” much can
be achieved, both qualitatively as well as quantitatively, in the field
of education with concerted efforts and proper co-ordination.

Reply of Government
The observation made by the Committee has becen noted.

Recommendation (Para 2.60 of Ninth Report)

1.14. From the written comments of the Planning Commission, the
-Committee note that the problems of entolment of girls and children
of socially and economically backward communities - where the
parents find it difficult to support their childern unless they earn
something or help in the family occupation - and their retention,
particularly at the middle stage, wiil be difficult of solution unless
‘there is a substantial improvement in the social and economic con-
ditions of the backward sections of the society.
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The Committee feel that in order to tackle this situation, special
attention should be paid by Government to the needs of the back-
ward classes, backward States, rural areas and girls education.”

Reply of Govemmihent

The recoimmendation has been noted.

Recommendationsjobservations of the Cominittee

1.15. The Comrfiittee note that the Central Government have re-
quested the State|Union Territory Goverhments to implement the
recommendations of the Committee that vigorous -efforts should be
made to achieve the target date of 1986 for free and compulsory edu-
cation for all -children up to 14 years of age as contemplated hy
Article 45 of the Constitation of Indfa.

1.16 The Committeé are glad To note that, as recommended by the
Committee the Government have already formulated a new scheme
under which 25 per cent. of the fresh admissions in public and ‘other
specified schools will be reserved for scholarship holders, selécted by
Government on the basis of merit. They note that the details of the
scheme are being worked vut. They hope that the scheme will be
finalised as early as possible if not already done.

1.17 The Committee note that the National Policy on Education
regarding. the structure of education pattern upto Higher Secondary
stage, as approved by the Parliament has been brought to the notice
of all the State| Union Territories and that they have been requested
to implement the same. The Committee would like to be informed
in due course mbout the steps taken by the State Governments in
this direction.

1.18 The Committee have noted that the Universities have under-
taken expansion and diversification of courses, extension and deve-
lopment of facilities for research and advaneed studies, and the pro-
vision of additional staff building accommeodation, library and labo-
ratory facilities, books and equipment.” They also note that centres
of post-graudate studies are being developed under the auspices of
the univeérsities at suitable locations. -

1.19 The Committee note that the University Grants Commission
is giving high priority to the programme of Summer Iustitutes,
Seminars, Academic Conferences, Orientation Courses etc. in order
to bring about a qualitative improvement in education, These
should be further strengthened.
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1.20 The Committee have noted that a National Development
Group for School Buildings was set up by the Government in 1962 to
suggest measures for the reduction of cost of school buildings. The
Group is working in close collaboration with the Central Building
Research Institute, Roorkee. The National Group has recommended
setting up of Development Groups for Education Buildings, one in
each State/Union Territory.

121, The Committee note that some of the State/Union Ter-
ritories have already set up such Groups who are working an some
prototypes of buildings designed by the Central Building Research
\nstitute on experimental basis. They hope that the state Level
sroups would work in close co-ordination with the Nztional groun se
ihat prototypes suited to local conditions could be eveolved, cn the
pattern suggested by the Central Building Research Institute.

1.22 The Committee have noted that the University Grants Come
mission have circulated to the Universities the model rules regard-
ing the service conditions of non-teaching staff for their guidance.
In regard to service conditions of teachers, the matter is being exa-
mined by the University Grants Commission Committee on Govern-
ance of Universities and Colleges. The Committee hope that the
model service conditions rules for teachers and the non-teaching
staff in Universities would be finalised as early as possible.

3831 LS—2.
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ACTION TAKEN BY GOVERNMENT ON THE RECOMMENDA-
TIONS OF THE COMMITTEE ON PETITIONS, CONTAIN-
ED IN THEIR THIRD REPORT (FIFTH LOK SABHA), ON
THE REPRESENTATION FOR REVIVAL OF S. S. LIGHT
RAILWAY OR CONSTRUCTION OF A BROAD GAUGE
RAILWAY LINE IN ITS PLACE.

2.1. The Committee had considered a representation for the
revival of the Closed Shahdara-Saharanpur Light Railway in Uttar
Pradesh, or construction of a Broad-Gauge Railway line in its place.
The Committee, in their Third Report, presented to Lok Sabha on

the 22nd May, 1972, had interalia made the following observations/
recommendations: —

- 1.59. The Committee observe that although the Government of
Uttar Pradesh had requested the Ministry of Railways in 1964 to
appoint a Committee of experts to examine the factors leading to
the decline in the annual earnings of the S.S. light Railway since
1958-59, the Ministry of Railways did not make any specific study
of the management and working of the S.S. Light Railway on the-
ground that the reasons for the losses suffered by this Railway as
stated by the Company, were so patent that there appeared to be
no need for such an investigation. It is, however, stated by the
Ministry of Railways that, as a measure of financial control, the
annual budget estimates of earnings and expenditure, as submitted

by the Company, were regularly examined before they were sanc-
tioned by the Railway Board.

1.60. The Committee are surprised to note that the Ministry of
Railways did not find it worthwhile to make an investigation into
the management and working of the Company so as to ascertain
independently the true causes of the continuous losses suffered by
it, in spite of a specific request made by the State Government of
Uttar Pradesh in 1964. The Ministry of Railway merely remained
content with the causes stated by the Company in their notice of
closure and the statements of annual budget estimates of earnings
and expenditure as submitted by the Cpmpany. That the Ministry
of Railways did not consider it worthwhile to make an enquiry into
the working of an apparently losing privately managed Railway
line shows that adequate concern was not felt regarding the closure
of a public utility service and the consequent sufferings to the
people of the area. The Committee feel that a proper enquiry was

12
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the minimum exercise that should have been carried out before

coming to any final decision, on the closure of the S. S. Light
Railway.

1.61. The Committee are unable to appreciate why the Minis-
try of Railways should be guided solely by financial considerations
in this case and completely ignore the factor of public interest and
the difficulties that were likely to be faced by the lakhs of inhabi-
tants of the area consequent on the closure of the Railway line.
In this connection, the Committee note that there are a large num-
ber of branch lines on the Indian Railways which though unremu-
nerative for a number of years, are being continued in public
interest. The Committee regret, that in the case of S. S. Light
Railway, however, a utility service to the community which was
available to them for 65 years, was allowed to close down instead of
taking steps to improve the service according to the standards of
service maintained on the Government Railways.

1.62. According to the notice of closure of the Company, the
apparent reasons leading to the closure of the S.S. Light Railway
were the unhealthy road transport competition on the one hand
:and mounting -costs of operations on the other. The Ministry of
Railways have -also -endorsed this position. The Committee, how-
ever, feel that there were other contributory factors also, like
heavy establishment charges, wide-spread ticketless travel, slow
movement of trains and corruption and inefficiency in the manage-
ment of the Railway.

The Committee are not also convinced that the problem of road
competition was insurmountable. It should not have been difficult
for the Central Government to persuade the Government of Uttar
Pradesh to take steps to ease the pressure of road competition.

In regard to the alleged mounting cost of operations of the S.S.
Light Railway, the Committee do not feel that the situation was so
grave as to warrant a closure of the Railway line itself. The
mounting cost of operations has been a general phenomenon on
all the Railways in the country and the S.S. Light Railawy was
no exception. The Ministry of Railways have made attempts to
tackle this situation on other Rajlways by revising the fares and
freight rates from time to time. This could also be done in the case
of S. S. Light Railway.

The Committee do not, therefore, agree that there were suffici-
ent grounds to close the Railway line. On the contrary there is
enough justification for reviving the old Railway line in publilc
interest.

L o L ] *» * *
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1.64. The Committee fail to appreciate how the proportion of
rendering financial assistance to the Company could be found suit-
able for the State Government of Uttar Pradesh when the Central
Government themselves did not find it worthwhile to do so. The
Committee feel that an effort has been made to shift the entire res-
posibility for the running or closure of the Railway line on the State
Government of Uttar Pradesh, although Railways is a Central
subject. The State Government can much less be expected to
support an allegedly losing concern which is primarily the respon--
sibility of the Central Government besides a State Government is
not expected to have the requisite expertise to run a Railway line.
The Committee are not persuaded to believe that the State Gov-
ernment can manage a concern, wWhich is primarily the responsi-
bility of the Central Government, better than the Central Govern-
ment, themselves.

* * ] * * *

1.67. The Committee have been informed that certain private
parties have offered to run the old Railway line and that the Govern-
ment are willing to consider their proposals on certain conditions.
The Committee wonder why should the private parties be interest--
ed in running this Railway line unless they consider it profitable.
The Committee believe that with the vast resources and expertise:
available at the disposal of the Government, as compared to the
limited resources of private parties, a more rational management
should make it possible to achieve certain overall economies and
make the Railway line profitable proposition.

The Committee, therefore, recommend that the Government
should take over and run the S. S. Light Railway themselves, Such:
a step would also be in keeping with the general national policy
of nationalising the rail and road transport.

1.68. The Committee note that under the Agreement with the
S.S. Light Railway Company, the Central Government (Ministry
of Railways) had an option, recurring at regular intervals, to pur-
chase the S. S. Light Rallway However, at the time of the last
option that fell due last in 1969, the Government did not find it a
financially ]ustlﬁable proposmon and, therefore, decided not to-
purchase the S.S. Light Railways. The narrow gauge line of the
S. S. Light Railway, therefore continued to be private property, in
which the Government had no interest. The Committee further
note originally the Minjstry of Railways had, sanctioned reconnais-
sance Engineering and Traffic Surveys to explore the possibility of
converting the S.S. Light Railway into a broad gauge line. Subse--
quently, howeyer, it was decided that, since the Ministry of Rail-
‘ways had not exercised the option to purchase the Railway line,
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the feasibility of having a broad gauge line connecting Delhi-
Shahdara with ‘Saharanpur on a separate alignment might be exa-
‘mined. After investigating several alternatives, the Ministry of
Railways selected an alignment taking of from Ghaziabad, running
parallel to Ghaziabad- Meerut line upto Guldhar station and then
turning towards the West and joining the narrow gauge alignment
behind Gotra station. The cost of the Project has been estimated
.at Rs. 12.02 crores.

The Committee further note that the proposed broad guage line
will roughly yield a return of less than 1 per cent as against a
standard rate of 10 per cent which is the prescribed minimum yield
to justify investment. The Project is thus stated to be highly un-
remunerative.

The Committee also note that if instead of construction of a
new broad gauge line, conversion of the existing narrow gauge line
into a broad gauge one is undertaken, the cost will be silghtly less
and is estimated at Rs. 10.99 crores. But the Engineering Survey
for conversion would have involved excavation of the foundations
-of the bridges and other structures on the narrow gauge alignment
and would have been comparatively more difficult, Besides, the
-conversion of the existing narrow gauge line would have had to
‘be done ‘under traffic’ and would have thus taken a longer period.
However, 'taking into consideration the estimated cost of conver-
sion and other relevant factors like expected growth of passenger
and passenger and goods traffic, it was found that the conversion
‘would also be heavily un-remunerative.

The Committee, however, feel that the growth of such an agri-
culturally rich area would be badly hampered in the absence of
-adequate Railway facilities. The Committee recommend that in the
existing circumstances, the best course would be for the Ministry
«©f Railways to revive the existing narrow gauge Railway line of S.S.
Light Railway and simultaneously to re-examine the entire ques-
‘tion of constructing a bread gauge Railway line in its place.

1.69. The Committee are concerned to find that the private
Railways which are run by the private Companies, can be closed
down by the Companies at their will, as they are registered under
the Indian Companies’ Act and can go into liquidation, in which
«event the business of the Companies can be discontinued resulting
in closure of the Railways. As there are still a number of privately
-owned Railway lines in the country, serving the needs of a large tra-
velling public, the Committee would like that the existing con-
‘tracts with the private Companies should be reviewed in the light of
the experience gained so far so that these Comnanies ‘do not close
down at will like the S. S. Light Railway. The Committee also
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suggest that a study of the existing rules may be undertaken to
see whether they need any modification for exercising greater control
on the working of such Railways. In .this connection, the
Committee cannot over-emphasise the need for vigilance and
would suggest that a constant review of the working of privately
owned Railways may be undertaken so as to ensure that these:
Railway lines are kept in operation, giving the expected standard
of service, and the travelling public are not suddenly faced with
a fait accompli by closure of the Railway line. Whenever, there is
a fear of such Railway lines closing down on the question of their
economic viability, adequate alternative arrangements should be:

made well in advance without causing much inconvenience to the
Rail users of the area.

2.2. The Ministry of Railways (Railway Board), who were:
requested to implement the above recommendations of the Com-
mittee and to intimate to the Committee the action taken by them
have in their action taken replies, stated as follows:—

“The re-opening of Shahdara-Saharanpur Light Railway was
discussed in the Lok Sabha on 28-8-1972, as a matter of urgent pub-
lic importances. In the course of discussion, Shri Mohd. Shafi
Qureshi, Dy. Minister for Railways, stated that the Ministry of
Raiways fully realised the difficulties faced by the inhabitants of
the area consequent on the closure of the railway line. He further
stated that the Ministry of Railways were not guided solely by the
financial considerations, but also attached significant importance to
the amenities and comports to be provided to the public. Shri Mohd.
Shafi Qureshi then stated that Government had accepted in principle
to run this line. He . explained that it would take some time fo
decide the question as to when and how this line should be run.
The decision would be taken by the Ministry of Railways jointly
with the U.P. Government. He stated that a Joint Corporation with
the U.P. Government could be set up to reopen the Railway. He

also emphasised the need for curbing the unhealthy competition
between road and rail.

With a view to explore the best possible manner for fulfilling
this commitment, a meeting between the Minister for Railways and
the Chief Mmlster U.P. has already taken place on 5-10-72. Fur-
ther ‘rounds of discussions with the State Government are likely
to be held in the near future and in the light of these discussions
a decision would be taken on how best to run the Railway and
whether the Railway should be revived in its former gauge, or in a
larger gauge.

The Committee has observed that the contracts with the exist-
ing Railway Companies should be reviewed to see that the Companies
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do not close down at will. The legal position in this case is that as
the Companies are registered under the Indian Companies Act,
they can go into liquidation in accordance with the provisions of
that Act, and a review of the contracts with them would not be of
help. The remedy, however, exists in the Railway Companies
(Emergency Provisions) Act 1951. Under this Act, the management
of the Railway Companies can be taken over when the Central
Government are of the opinion that a situation has arisen in the
affairs of the Railway Companies, which—

(a) has prejudicially affected the convenience of persons

using the Railway administered by the railway company,
or ’

(b) has caused serious dislocation in any trade or industry
using the railway, or

(c) has caused serious unemployment amongst a section of
the community:

or when, in the opinion of the Central Government, it is necessary
in the national interest.

Regarding the suggestion that a study of the existing Rules may
be undertaken to see whether they need any modification for
exercising greater control on the working of the Railway, it may be
mentioned that out of the three private owned Railways run by the
Companies themselves, only one Railway, viz., Futwah-Islampur
Light Railway, is operating under an Agreement with the Govern-
ment of India. This Agreement already provides for the Company’s
working, maintaining and renewing the Railway to the satisfaction
of the Government of India, their liability to provide funds to meet
the cost of reasonable alterations, improvements etc., to arry part of
the Railway for the safety and convenience to passengers, for meet-
ing the development of traffic etc. The amount to be spent each
year by the Company on working, maintaining and renewing the
Railway as also subject to the approval of the Government of
India.

The other two Railways, namely Arrah-Sasaram and Dehri-
Rohtas Light Railways, are operating under cbntracts with the
District Board of Shahbad. The Central Government have no
financial interest in these Railways, nor do they have any contrac-
tual obligations. The construction of both these Railways was san-
ctioned by the then Government of Bengal under the Bengal Tram-
ways Act III of 1883. The terms and conditions under which the
Tramways were to be constructed and worked were specified in
the sanctioning orders. It would be appreciated that the Ministry
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of Raﬂways have no loucus standi to review these terms and condi-
goﬁ's or agreements which the Companies have with the District
oard.

It is, however, mentioned that annual inspectons of track, brid-
ges, formation, rolling stock, etc., of Company-managed Railways
are carried out by the Commissioners of Railway Safety. The
reports of the Commissionérs are sént to the concerned Companies
for taking necessary action.

As and when a threat of closure of any of the existing Light Rail-
ways is received, the matter will be examined in all its aspects, in
consultation with the concerned State Government.

2.3. Subsequently, on the 14th November, 1972, the Minister of
Railways (8hri T. A. Pai), in response to Unstarred Question No. 393,
stated in Lok Sabha that “the question whether Shahdara-Saharan-
pur Light Railway should be reviewed in its former gauge or in a
‘wider gauge, namely, metre-gauge, or broad-gauge is being examined.
Nothing precise can, therefore, be said at this stage about the estimat-
€d cost and the tithe by which the railway facilities will be provided
in the area”.

2.4. In response to another Unstarred Question No. 392 answered
on the same date, the Minister of Railways also stated that “a pro-
posal to set up a Corporation in equal partnership with the State
Government of Uttar Pradesh is under consideration”.

2.5. On the 6th March, 1973, the Deputy Minister in the Ministry
of Railways (Shri Mohd. Shafi Qureshi), in response to Unstarred
Question No, 2109, stated in Lok Sabha that “the feasibility and fin-
ancial implications of laying a new narrow gauge line or a metre
gauge line or a broad gauge line are being examined. On completion

of this examination and in the light of further discussions with the
Government of Uttar Pradesh, a decision would be taken whether to
revive the Railway in its former gauge or in a wider gauge”.

2.6. The Committee note that the Government have accepted the
fecttiifnendiition of the Commiittee to revive the Shahdara-Saharan-
" pur Light Rathway and the guestion whether to start the Railway
{ine in its former narrow-gauge or in a wider gauge is being examin-
ed in consultation with the Governiment of Uttar Pradesh.
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ACTION TAKEN BY GOVERNMENT ON THE RECOMMENDA-
TIONS OF THE COMMITTEE ON PETITIONS (FIFTH LOK
SABHA) CONTAINED IN THEIR SEVENTH REPORT, ON THE
REPRESENTATIONS FOR RE-INTRODUCTION OF THE SYS-
TEM OF BANDEROLLING OF MATCH BOXES,

3.1, In their Seventh Report, presented to Lok Sabha on the 21st
December, 1972, the Committee had made the following recommen-
-dations on the abovementioned representations:

“5.3. The Committee have noted that the Government have
appointed the Central Excise (Self-Removal Procedure)
Review Committee to go into, inter alia, the question of
banderolling of matches, who would be taking evidence of
individuals, Trade Associations and Chambers of Com-
merce and that the petitioners would also have an oppor-
tunity to present their views and suggestions before that
Committee.

5.4.. The Committee desire that the Government might inform
the Committee in due course of the final decision taken in
the matter.”

3.2. The Ministry of Finance (Department of Revenue and Insur-
:ance), with whom the implementation of the above recommendations
.of the Committee was pursued, in their action taken replies, have
-stated as follows:

“The Central Excise Self-Removal Procedure (Review) Com-
mittee submitted a special report on match industry. The
Government after careful consideration of the recommen-
dations of the Committee have taken the decision to re-
introduce the system of banderolling of match boxes.
Pending arrangement for printing and supply of the Match
Excise banderols, the self-removal procedure has been
‘withdrawn from the match factories and these have been
placed under modified form of physical control by the
‘Central Excise staff with effect from 1st October, 1972. A
.copy of the Press Note issued in this regard is enclosed
«(See Appendix IV)”,

L i 19
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3.3. The Committee are glad to note that in pursuance of their-
Report, the Government have taken a decision to re-introduce the-
system of banderolling of match boxes, as prayed by the petitioners
and, pending the re-introduction of banderols, physical control, in.
modified form over match factories, has been re-introduced with
effect from the 1st October, 1972,
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ACTION TAKEN BY GOVERNMENT ON THE RECOMMENDA--
TION CONTAINED IN THE SEVENTH REPORT OF THE COM-
MITTEE ON PETITIONS (FIFTH LOK SABHA) ON THE RE-
PRESENTATION FROM SHRI SHIVA NAND, RAMESH
NAGAR, NEW DELHI, RE. INVESTIGATION IN THE MUR-

DER CASE OF SHRI SADA NAND, RAMESH NAGAR, NEW
DELHL

4.1. In their Seventh Report, presented to Lok Sabha on the 21st
December, 1972, the Committee, after considering the representation.
from Shri Shiva Nand, Ramesh Nagar, New Delhi, regarding investi-
gation by the police in the murder case of Shri Sada Nand, Ramesh
Nagar, New Delhi and the comments of the Ministry of Home Affairs
thereon, had recommended as follows:—

“The Committee, while taking note of the above position stated
by the Ministry of Home Affairs, are greatly concerned on
the failure of the Police authorities to trace the culprits of
a heinous crime like murder in the capital ‘of the country.
The Committee desire that the Ministry of Home Affairs
may entrust the investigation of the case of murder of
Shri Sada Nand to the Central Bureau of Investigation.”

[Para 2.4, page 9, Seventh Report]

4.2. The Ministry of Home Affairs with whom the above recom-
mendation of the Committee was pursued, have intimated that the
case of murder of Shri Sada Nand, Ramesh Nagar, New Delhi,
FIR No. 92, dated the 2nd March, 1970, u/s 302 IPC, Police Station,
Tilak Nagar, New Delhi, has been entrusted to the Central Bureau

of Investigation for investigation, as recommended by the Commit-
tee on Petitions.

4.3. The Committee note that in pursuance of their recommenda-
tion, the Ministry of Home Affairs have entrusted the investigation
of the murder case of Shri Sada Nand, Ramesh Nagar, New Delhi,
to the Central Bureau of Investigation. The Committee hope that

the investigation will be completed expedltlously by C.B.I. and the
culprits traced.
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ACTION TAXEN BY GOVERNMENT ON THE RECOMMENDA-
TIONS OF THE COMMITTEE ON PETITIONS (FOURTH LOK
SABHA), CONTAINED IN THEIR SEVENTH REPORT ON THE
REPRESENTATION FROM SHRI SHIVRAM, MEMBER, HOME
MINISTER'S ADVISORY COMMITTEE AND OTHERS, PORT
BLAIR, ANDAMAN, RE. WITHDRAWAL OF ANDAMAN
‘SPECIAL PAY.

5.1. In their Seventh Report (Fourth Lok Sabha), presented to
Lok Sabha on the 30th April, 1970, the Committee, after considering
‘the above representation and the factual comments of the Ministry
©f Home Affairs thereon, had recommended as follows:—

Para 5.6

“The Committee appreciate the difficulties experienced by Gov-

" ernment in securing the services of qualified technical and
other personnel required for the developmental activities
in the Andaman and Nicobar Islands and note that grant
of Special Allowance is intended as an attraction or incen-
tive for securing such personnel from the mainland. The
Committee are, however, of the opinion that the condi-
tions of service and pay and allowances for all employees
doing the same type of work should generally be the
same.” '

Para 5.7

“The Committee note that Government have protected the
emoluments of the local recruits who had been earlier
drawing the ‘Andaman Special Pay’. The Committee are,
however, of the opinion that when a Government em-
ployee is promoted, his existing pay and allowances should
be suitably protected. The Committee, therefore, desire
that Government may examine the feasibility of continu-
ing the Spetial Pay and Allowances to the Government
employees in the Andaman and Nicobar Islands even after
their promotion without any portion thereof being absorb-
ed in future increments.”

- . - .- ‘. n
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5.2, The Ministry of Home Affairs, with whom the above recom-

mendations of the Committee were pursued for implementation.
have stated as follows:—

Para 5.6

“The suggestion for the grant of special allowance to all em-
ployees of the Andaman and Nicobar Administration, irres-
pective of the plages of their recruitment/permanent resi-
dence, has been referred to the Third Pay Commission for
advice.”

Para 5.7

“In view of the complications involved, this recommendation
requires details examination. It is being examined.”

5.3. The Committee note the present pesition about the implemen-
tation of their recommendations in the matter and desive that the
Ministry of Home Affalrs may inform the Committee of the final de-
cigion of the Gevermment in the matter as soon as possible after the
Report of the Third Pay Commission is available.

ANANT PRASAD SHARMA,

Chairman,

New DreLuIi;
Committee on Petitions,

The 28th March, 1873.



APPENDIX 1
(See Para 1.3 of the Report)

dist of Public Schools and ‘other specified Schools’ to which the new

-acheme,

under which 25 per cent of the fresh admissions would be

reserved for scholarship holders who would be selected

1.

2.
3.

by Government on the basis of merit, would apply

The Principal, Air Force Central School, Delhi Cantt. 10.
The Principal, Banasthali Vidyapith Banasthali, Rajasthan.

The Principal, Bhonsale Military School, Ramabhoomi,
Nasik.

4. The Principal, Besant Theosophical High School, Adyar,

5.

6.

(-]

11
12.
13.
14.
15.

16.

17.

18.
19.

20.

Madras.
The Principal, Birla Balika Vidyapith, Pilani, Rajasthan.

The Principal, Birla Public School (Vidya Niketan),
Pilani, Rajasthan.

. The Principal, Birla Vidya Mandir, Nainital.
. The Principal, Bishop Qotton School, Simla. -

. The Principal, Boys Town, Trimbak Road, Nasik.
10.

The Principal, Madras Christian College School, Chetpat,
Madras.

The Principal, Colvin Talugdar’s College, Lucknow.
The Principal, Daly College, Indore.

The Principal, Delhi Public School, New Delhi.

The Principal, Doon School, Dehra Dun.

The Principal, St. Edmund’s College, School Department,
Shillong.

The Principal, Gokhale Memorial Girls School, 1|1 Harish
Mookherjee Road, Calcutta-20.

The Principal, Hansraj Morarji Public School, Anderi,
Bombay-58.

The Principal, Hyderabad Public School, Hyderabad.

The Principal, St. John’s Diocesan School, 17, Sarat Bose
Road, Calcutta.

The Principal, Lawrence School, Lovedale, South India.
24
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"21. The Principal, Lowrence School, Sanwar, Simla Hills.
22. The Principal, Lorete Convent, Shillong, Assam.
23. The Principal, Loyala English School, Trivandrum-17.
24. The Principal, M.G.D. Girls Public School, Jaipur,
Rajasthan,
25. The Principal, Mayo College, Ajmer, Rajasthan.
26. The Principal, Modern School, New Delhi.

‘27. The Principal, Mother’s International School, Sri Aurbindo
Ashram New Delhi-16.

28. The Principal, National Model School, Aga Khan Palace,
Poona-6.

'29. The Principal, Netarhat Vidalaya, Netarhat, via Ranchi
Bihar.

30. The Principal, Nicholson Syrian Girls High School, Tiru-
valla, Kerala.

31. The Principal, Patha Bhavan, Santiniketan, W.B.

32. The Principal, Pravara Public School, Pravaranagar, Distt.
Ahmednagar.

33. The Principal, Punjab Public School, Nabha.

34. The Principal, Rajghat Besant School, Rajghat Fort,
Varanasi.

35. The Principal, Rajkumar College, Raipur, M.P.

36. The Principal, Ramakrishna Mission Boys Home P.O.
Rahara, 24, Parganas, W.B.
37. The Principal, Ramakrishna Mission Vidyalaya, Deoghar,
Bihar,
38. The Principal, Ramakrishna Mission Vidyapith P.O.
Narendrapur, W.B.

39. The Principal, Ramakrishna Mission Vidyapith Purulia,
W.B.

40. The Principal, Rajkumar College, Rajkot, Gujarat.

41. The Principal, Ramakrishna Vidyashala, Yadavagiri,
Mysore.

42. The Principal, Ravenshaw Collegiate School, Cuttack.

43. The Principal Ravenshwa School for Girls, Cuttack.

44 The Principal, Rishi Valley School, P. O. Rishi Valley,
Chittor Distt. A.P.

45. The Principal, Sadul Public School, Bikaner.



46.

47
48.
49

50.
51.
52.
53.
54

55.
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The Principal, Sainik School, Amaravathinagar, Cpim--
batore Distt.

. The Principal, Sainik School, Bhubaneswar.

The Principal, Sainik School, Chittoorgarh.

. The Principal, Sainik School, P.O. Hadiana Balachadi-

(Jamnagar).
The Principal, Sainik School, Kapurthala, Punjab.
The Principal, Sainik School, Kunjpura Karnal.
The Principal, Sainik School, Sarojini Nagar, Lucknow.
The Principal, Sainik School, Rewa M.P.
The Principal, Sainik School, Satara; Maharashtra.
The Principal; Sainik School, Tilaiya Dam Bihar.

56, The Principal, Sanjoowan Vidyalaya, Panchgani, Maha-

57.
58.

59.
60.
61.

rashtra.
The Principal, Scindia School, Gawalior.
The Principal, Shri Shivaji Proparatory Military School,.
Poona.
The Principal, Shreyas Foundation, Ahmedabad.
The Principal, Vidya Bhawan, Udaipur.
The Principal, Vikas Vidyalaya, Ranchi,

62. The Principal, Vivekananda Vidyalaya, Digboi, Assam.
63.
64. The Principal, Sainik School, Purulia, W.B.

The Principal, Yadavindra Public School, Patiala.



APPENDIX I
(See para 1.5 of the Report)

Note furnished by the Ministry of Education and Social Welfare
(Department of Education) indicating the efforts being made within

the limited resources available to raise standards of higher edwea-
< tion in the Country

There has been a significant and extraordinary upsurge in the
field of higher education in India during the last decade. The
rapid pace of growth and expansion was the result of a varity of
factors including the increasing recognition of the important role
of education in the national economy and the growing aspirations
of various sections of society for the prestige and advantages accru-
ing from higher education.

Basic Facts and Figures:

2. The number of universities (including institutions deemed to be
unversities under Section 3 of the U.G.C. Act) rose from 47 in 1960
of 95 in 1971, The number of colleges as 15542 in 1980-61 and 3893
in 1972-73. The total student enrolment increased from 1.03
million in 1967-61 to about 3.25 million in 1871-72. The average
rate of increase in student enrolment during 1971-72 was approxi-
mately 8.3 per cent. At the post-graduate level, the student enrol-
ment rose from 59,000 in 1960-61 to 1,78,821 in 1971-72. Enrolment
for research increased from 5,100 in 1860-61 to about 14,000 in
1971-72. The total strength of the teaching staff in the universities
and colleges increased from 55,500 in 1960-61 to 1,37,000 in 1971-72.
Further statistical data regarding the progress made in the fleld of
higher education is given in the following tables enclosed herewith
(Annexures I to VI):

1. Distribution of colleges according to courses of study
(Annexure I);

2. Growth of student enrolment (Annexure II);

3. Faculty-wise distribution of enrolment (Annexure III);

4. Stage-wise distribution of enrolment (Annexure IV);

5. Distribution of the teaching staff in the universities accor-
ding to designations (Annexure V); and

6. Distribution of the teaching staff in affiliated colleges

according to designation (Annexure VI).
27
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3. The facts and figures given above show the extraordinary
tempo of growth and expression at various levels in the field of

higher education. This is likely to continue and may even be
stepped up in the coming years.

4. In spite of some dearth of competent personnel in certain
specialised fields, it could be safely stated that the diversified needs
of the developing economy of the country for various types of
experts and specialists are being met, by and large, by the univer-
sities and other institutions of higher studies and research. Though
there are difficulties and handicaps, higher education is fast becoming

an effective instrument in the social and economic transformation of
the economy.

5. The spectacular increase in the volume and diversity of edu-
cational effort at various levels has been accompanied by a large
expansion of the existing facilities, and a planned effort to main-
tain and improve the quality and standards of higher education,
There is a growing emphasis on consolidation and planned growth,
development of centres of research and post-graduate studies,
strengthening of science education, particularly, the newly emerg-
ing inter-disciplinary fields, and the provision of requisite ame-
nities for the student community.

6. The Universities have undertaken expansion and diversifica-
tion of courses, extension and development of facilities for research
and advanced studies, and the provision of additional staff, build-
ing accommodation, library and laboratory facilities, books and
equipment. Centres of post-graduate studies are being developed
under the auspices of the universities at suitable locations.

Centres of post-graduate Studies

7. The development of centres of post-graduate studies at suit-
able places, under the auspices of the universities concerned, in
collaboration with the colleges located in the neighbourhood, has
obvious advantages as regards the maintenarice of proper stand-
ards. The Commission is of the view that such centres should
generally be established at places which have a cluster of good
colleges. Universities which have well-established departments of
post-graduate studies would be in a position to provide adequate
assistance and guidance for the development of such centres in
specific fields or disciplines. It may also be possible to pool the
facilities and resources available in the exsting institutions of the

locality for promoting programmes of teaching and research under-
taken at these centres.



-Development of Colleges

8. The need for improving the quality and standards of educa-
‘tion in the colleges is obvious and pressing. The Colleges repre-
-sent an important sector of higher education in the country. The
Commission has been of the view that the quality of higher edu-
cation in India would largely depend on the standards maintained
by the colleges. Greater emphasis is now being given to the deve-
lopment of colleges where an overwhelming majority of students
are provided facilities for higher education. During the Fourth
Plan period, the Commission has substantially increased its finan-
+cial assistance to colleges for various programmes, Basic grants on
a cent per cent basis are also being provided for improving library
and laboratory facilities. The colleges are also being assisted to
develop facilities for post-graduate studies. A new programme for
:a qualitative improvement of teaching in the physical, biological
and mathematical sciences in predominantly undergraduate colleges
‘thas been undertaken at two levels as under: —

(a) Assistance to selected colleges, inter alia for (i) better
methods of instruction; (ii) facilities for student partici-
pation in discussions, seminars and project work; (iii)
refresher courses for teachers; (iv) laboratory equipment
and demonstration apparatus etc.; (v) workshop facili-
ties; and (vi) for encouraging average science students to
develop their powers of reasoning and spirit of enquiry,
as well as for providing special training programmes for
gifted science students.

(b) Assistance to selected university departments for under-
taking responsibility for the improvement of teaching in
specified subjects in the colleges affiliated to that univer-
sity. This, inter alia includes (i) an assessment of the
exsiting syllabi, methods of instruction and evaluation,
and physical facilities available; (ii) development of im-
proved courses of study and curriculam material; (iif)
organisation of orientation courses for college teachers
intended to improve their professional competence and to
initiate new methods of teaching; (iv) development of
workshop facilities; teaching aids etc.; (v) inviting select-
ed teachers to spend an academic year with the univer-
sity department and encouraging teachers to undertake
research; and (vi) establishing fruitful channels of com-
munication between the university and college depart-
‘ments concerned.
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9. In the first phase, the programme will extend over three years
ie., 1970—73. It will include about 15 projects in science subjects
to be undertaken by the universities, and speeial assistance to about
100 colleges, selected on the basis of well-defined criteria.

Student Service and Welfare

10. Programmes of students services and welfare are treated as
an integral part of educational development. Some of the impor-
tant programme for the benefit of the student community are:

(a) Provision of scholarships and fellowships; .
(b) Construction of student hostels;

(¢) Provision of student homes or non-resident student
centres;

(d) Provision of health centres;

(e) Establishment of student-aid-fund for financial assistance
to needy students;

(f) Student services programme for improving facilities in
the existing hostels, common rooms and canteens;

(g) Provision of visiting studentships;

(h) Development of facilities for games, sports and physical
education;

(i) Establishment of employment information and guidance
bureau for students.

11. In addition to the above programmes, the Commission has
also initiated the following programmes during 1971-72 for the
welfare of students. .

(1) Study Centres

12. These Centres have to be located in areas having a large
population of students and are intended to provide essential library
facilities including multiple copies of text-books, The Commission
would provide the following assistance to each student centres:

Non-recurring
Books Rs. 20,000

Stacks|furniture Rs. 10,000
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Recurrmg . » oo
Assistant Librarian and
other staff. Rs. 10,000 per annum
Contingencies (including
electricity charges) Rs. 3,000 per annum.

The universities are expected to provide rent-free accommodation
for these centres.

13. Financial assistance is proposed to be provided to 55 univer-
sities for the establishment of 111 study centres in various parts of
the country. So far 81 centres have been established and grants
amounting to Rs. 29.35 lakhs have been released upto the end of

the year.
(2) Book Banks

14. Book Banks will serve the purpose of making available to
deserving students books on loan for the period of their study.
The Commission would provide financial assistance to colleges for
the development of libraries. A special section (a kind of book
bank) is to be set up in the college library and 75 per cent of the
allocation ranging from Rs. 15,000 to Rs. 30,000 would be borne by
the Commission depending upon the student enrolment. Grants
amounting to Rs. 1.13 crores were paid to about 1000 colleges upto
the end of the year.

(3) Sports and Physical Education

15. The Commission has decided to provide assistance to 21
universities and 84 colleges for the construction of gymnasia,
Assistance is also being given to the universities and selected
colleges for the development of play-fields and for the purchase
of accessories for games and sports. The Commission meets 75
per cent of the total expenditure of Rs. 15,000 for this purpose in
the case of a university and Rs. 10000 in the case of a college.

Centres of Advanced Study

16. A major programme undertaker for encouraging the pur-
suit of excellance in specific fields and raising the level and quality
of academic achievement at the post-graduate and research stage
is the development of centres of advanced study in the univer-
sities. The Education Commission (1964-66) observed:

‘What is needed most to bring about a radical improvement
in the present situation is a vigorously selective approach,
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a concentration of efforts to build centres or peaks of’
excellence to serve as pace-setters and ‘breeders’ of more-
centres of excellence. When resources are scarce and-
problems formidable, the principle of concentration and
selectivity becomes all the more imperative.”

17. Special assistance is being provided to a number of university
departments, carefully selected on the basis of their facilities and!’
achievements and their potentialities for further development, to-
function as centres of advanced study in specialised fields. A list

of the centres of advanced study and their areas of specialisation
is attached (Annexure VII).

18. Provision has been made at the existing centres of advanced"
study for research scholarships, fellowships and national scholar-
ships which have enabled them to attract talented students and
teachers from various parts of the country. Visiting fellowships
have also been made available to the centres to enable them to invite
scientists and scholars from within and outside the country.
Funds have also been provided for seminars and symposia and
for publicaion of dissertations and research papers. An additional
ecademic staff of 51 professors, 83 readers, 76 research associates,.
100 senior and 153 junior research fellows, has been approved for

the centres to enable them to strengthen their teaching and research-
programmes.

19. During 1971-72, about 1000 scholars were engaged in res-
search at the different centres of advanced study. More than 600-
_research publications have been produced by the academic staff
associated with the centres. A number of seminars and symposia
in specified fields were organised during the year,

Special Assistance to Selected Universities Departments

20, With a view to upgrading the quality of advanced work
(teaching and research in the universities and colleges) and for en-
couraging special areas of studies and multi-disciplinary courses, .
the Commission has initiated a separate programme of special
assistance to selected departments in the Universities. The Com-
mission has agreed to assist 26 university departments for this:

purpose. The assistance would be spread over a period of five-
years.

Summer Institutes Seminars etc, Fa

21. A major programme relating to summer institutes, seminars-
and refresher courses has been undertaken to expose teachers to-

’
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new concepts, perspectives and techniques in various disciplines,
with a view to improving their professonal competence and effec-
tiveness in the educational process. In the context of the so-called

‘explosion of knowledge’, a competent teacher has to be a conti-
nuing student.

22, The programme of summer institutes and orientation courses
is designed to pave the way for a change in the stereotyped
courses and instructional techniques. It is made sustained progress
and grown in dimensions over the years. It has been generally
helpful in paving the way for an improvement in teaching and re-
search. They have provided opportunities to teachers for acquaint-
ing themselves with new developments in their fields of work,
modern curricula and techniques of instruction. The summer
institutes, seminars, refresher courses etc., organised with the Com-
mission’s assistance are complementary to the steps taken to im-
prove the curricula, and the efficiency of the educational process,
through the provision of the requisite physical and academic faci-
lities.

23. The assessment of the summer institutes is carried out every
year through evaluation conferences which are attended by the
directors of the summer institutes and other experts. The reports
submitted by the directors are discussed and steps taken, wherever
necessary, to improve the effectiveness of the programme. An ap-
preciable number of teachers are already utilising their summer
institutes experience and training, and a number of universities
have introduced new syllabi or modified the existing courses. The
response to the summer institutes programme has, on the whole,
been very enthusiastic and gratifying and new concepts, approaches
and techniques are being gradually initiated in a number of institu-
tions. The Education Commission (1964-66) described the pro-
gramme of summer institutes as “a major instrument in the coun-
try’s effort towards improvement of science education in schools
and colleges.”

Work Experience

24. The University Grants Commission has under consideration
the question of introducing production-cum-work experience as
part of education. It is proposed to relate this to some extent
with the U.G.C. scheme of assistance to selected colleges for im-
provement of science education. The Commission has also appoint-
ed a Committee to formulate guidelines for assistance to Univer-
sities|Colleges for projects designed to link education with pro-
duction experience in colleges.
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Modernisation of Syllabi

25. In view of the rapid advances in various fields of knowledge,
there is a pressing need for a critical review of the existing
Syllabi and courses of instruction from time to time. Expert
Committees were appointed in a number of subjects in the physical
and biological sciences and the humanities and social sciences, to
review and assess the existing facilities, syllabi and standards of
teaching and research and to make suggestions for their further
improvement. To recommendations made by the review commit-
tees have been gnerally helpful to the the universities in planning or
reorganising their academic courses. There is now a growing appre-
ciation of the value and importance of inter-disciplinary studies in
the field of life sciences. Steps have been taken to encourage an
integrated study of the life sciences in the postgraduate departments
of biological sciences in a few universities.

26 Alongside, changes in curricula, the restructuring of courses
and emphasis on improved methods of instruction, there have been
corresponding changes in the system of examination. A number of
universities have modified or re-structured their courses and intro-
duced the semester or trimester system in one form or another.
Some universities have adopted the system of sessional assign-
ments and devised methods of continuing assessment. It is ex-
pected that the experiments in the re-structuring of courses and
the evaluation of student performance, now being tried out in many
universities, will bring about radical change in the educationa] sys-
tem, including methods of teaching and learning.

27. The programmes mentioned above have made considerable
headway and are expected to grow in dimensions in the future.

International Collaboration

28. Under programmes of international collaboration the univer-
sities in India have obtained valuable assistance from UNESCO,
the UK, USSR and some other countries. Such collaboration has
enabled the universities to develop their programmes of specialised
teaching and reserach in important fields. This has been parti-
cularly useful in developing centres of advanced studies and run-
ning the programme of summer schools and institutes. There
would be pressing need for assistance in the coming years from the
UNESCO and other countries in the form of service of experts and
consultants, training facilities for Indian scholars and technicians,
sophisticated equipment which at present cannot be fabricated
within the country, and necessary literature. Such assistance
would be specially required for the development of specialised fields
in seience and technology.
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29. Under the programmes of cultural exchange concluded by the
‘Government of India with the governments of foreign countries the
Commission organises exchange of visits by educationists, teachers
and scholars between India and the countries concerned.

30. As recommended by the Education Commission (1964—66)
there has to be an increasing emphasis on efforts to forge stronger
links between education and national development, between
science and technology and productivity, to develop quality or
pace-setting institutions at all stages and in all sectors, ard to
promote collaboration between institutions of higher learning and
various sectors of national life and economy. The programmes of
educational reconstruction envisage:

—internal transformation of the educational system so as to
relate it to the life, needs and aspirations of the nation;

—qualitative improvements of education so that the standards
achieved are adequate, keep continually rising and at
least in a few sectors, become internationally compar-
able; and

—expansion of educational facilities broadly on the basis of
manpower needs and with an accent an equalisation of
educational opportunities.

Sustained and vigorous efforts to achieve these objectives have to
be undertaken. The real difficulty in maintaining and coordinating
standards of higher education is paucity of funds. For the attain-
ment of international standards it is necessary to provide adequate
facilities in terms of personnel, equipment and other amenities
which may be comparable with the conditions prevailing in some
of the advanced countries. In view of the magnitude and impor-
tance of these problems, considerably larger funds than those pre-
sently available have to be found. A statement of expenditure
(Plan & Non-Plan) incurred by the Commission during the last 3
years in enclosed (Annexure VIII). The rapidly changing and
dynamic situation in the field of higher education in India calls for
a commensurate investment of effort and resources. The Education
Commission (1964—66) observed:—

“The absolute amount per capita spent by us on education is
about one-hundredth of that spent by a highly indus-
trialised country like U.S.A., Japan and the U.S.SR. are
spending considerably more than 6 per cent of the G.N.P.
on education, about twice as much as India.”



ANNEXURE I TO APPENDIX II
(See para 2 of Appendix II)

TABLE I

Distribution of Colleges according to Courses of Study

(1969-70, 1970-71 and 1971-72)
Number of Colleges

Courses of Study 1669-70  1970-71  1971-72
Arts, Science and Commerce 2,361 2,507 2,795
Enginecring & Technology . . . . 106 107 108
Medicine, Pharmacy, Ayurveda, Nursing and Dentis-

try . . . . . . . . . 167 176 186
law . . 85 91 95
Agriculture . . 54 57 57
Veterinary Science . 23 23 23
Education . . . 235 258 269
Oriental Learning . . . . . . 188 226 272
Others (Physical Education, Music Fine Arts). 78 79 88

Total: . . . . . . . . 3,297 3,604 3,893




ANNEXURE II TO APPENDIX 11
(See para 2 of Appendix II)
TAaBLE II

Growth of Student Enrolment : 1959-60 to 1971-72

Year ‘Total In&eue Percentage-
Enrolment over the pre- Increase
ceding Year
1959-60 9,97,137 68,515 7'5
1960-61 10,34,934 37,797 33
1961-62 11,55,380 1,20,446 11-6
1962-63 12,72,666 1,17,286 10°2°
1963-64 13,84,697 1,12,031 8-8-
1964-65 15,28,227 1,13,530 10° 4
1965-66 17,28,773 2,00,546 131
1966-67 19,49,012 2,20,239 12°7
1967-68 22,18,972 2,69,960 13:9~
1968-69 24,73,264 2,54,292 1I-5
1969-70 27,92,630 3,19,366 12°9 -
1970-71 30,01,292 2,08,662 7°s
:gz:i;;:ted) . . 32,51,292 2,50,000 8-3

*Including enrolment in intermediate classes under the Board of High School’
in intermediate Education, Uttar Pradesh.
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ANNEXURE III TO APPENDIX 11
(See para 2 of Appendix II)
TasLe III
Student Enrolment : Facultimise 1969-70 to 1971-72

1969-70 1970-71 | 1971-72
Enrolment* 9, of Enrolment* 9, of Enrolment* 9, of
Faculty Total Total Total
Arts (including Ori-

ental learning . 12,18,022 436 13,29,626 443 14,50,076 446
Science . 9,14,739 32-8 9,48,009 316 10,17,634 31'4
Commerce . 2,96,325 10-6 3,44,108 11-§ 3,90,I55 12:0
Education . 51,854 1-8 56,922 1-9 61,775 1.9
Engineering &

Technology . 97,889 35 90,054 30 87,785 2:7
Medicine 95,017 34 97,601 32 1,00,790 31
Agriculture . 43,415 1-6 43,352 14 42,267 13
‘Vot. Science . . 6,131 02 6,222 02 6,503 02
Law . . 56,240 2'0 70,618 2°4 78,031 2-4
Others . 12,998 o5 14,800 o5 16,256 os

Total 27,92,630 100°0  30,0I,312 1000  32,5I,292 100°0

*Including enrolment in Intermediate classes under the Board of High School
and Intermediate Education, U.P.
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ANNEXURE IV TO APPENDIX II
° (See para 2 of Appendix - II)
TABLE -1V

Student Enrolment * Stagewise
(1969-70 to 1971-72)

1969-70 1970-71 1971-72

Stage Enrolment 9, of Enrolment %, of Enrolment 9, of

Total Total Total
Pre-University 5,62,947 20°2 5,60,809 187 5,59,222 17°2
Intermediate . 4,23,174 15°2 474,869 15°8 5,42,966 16:7
Pre-professional 13,809 o5 11,974 04 13,005 04
Graduate o 16,03,898 574 17,46,090 §8-2 19,11,760 s8-8
Postgraduate . 1,46,804 53 1,61,182 54 1,78,821 5s
Research . 12,474 04 13,311 o4 14,111 04
Diploma/Certificate. 29,524 10 33,057 11 31,407 10
Total . 27,92,630 100°0  30,0I,292 100°0 32,51,292 100°0

*Including enrolment in Intermediate classes of U.P. Board.



ANNEXURE V TO APPENDIX 1I
(See para 2 of Appendix II) .
TAaABLE V

Strength and Distribution of Teaching Staff in University Departments/
University Colleges

(1966-67 to 1971-72)

“Year Professors Readers Lecturers* Tutors/ Total
Demonstrators
7966-67 . . 1,401 2,320 10,264 915§ 14,900
(9-4) (5-6) (68-9) (6-1)
1967-68 1,606 2,675 12,110 1,165 17,456
(9:2) (14-8) (69-3) 67
1968-69 1,872 2,834 12,991 1,361 19,058
(9-8) (14°9) (68-2) (7:1)
1969-70 1,903 2,944 13,449 1,461 19,757
(9:6) (14-9) (68-1) 7-4)
1970-71 2,139 3,324 14,389 1,767 21,619
9-9) (15-4) (66-5) (8-2)
1971-72 2,346 3,588 I5,IT1 1,955 23,000
(10.2) (15-6) 65-7) 85

Note : Figures within brackets indicate the percentage of cadre of the total staff
in that year.

*Including Assistant Professors and Assistant Lecturers.



ANNEXURE VI TO APPENDIX II
(See para 2 of Appendix II)
TasLE VI
Distribution of Teaching Staff in Affiliated Colleges According to Designation
(1966-67 to 1971-72)

Year Senior Lecturers** Tutors/ Total
Teachers®* Demonstrators
1966-67 . . . . . 11,095 56,164 11,092 87,361
(14:2) (71:6) (14-2)
1967-68 . 11,655 61,861 11,482 84,998
(137 (72-8) (13°5)
1968-69 . 72,169 67,320 12,398 91,885
(13-2) (733 (13-5)
1969-70 . : 12,838 73,360 13,097 99,295
(12-9) (73:9) (13:2)
1970-71 . . . B . 13,185 80,468 13,604 1,07,257
(12°3) (75:0) (12:7)
1971-72 . 13,701 86,544 13,929 1,14,174
(12:0) (75:0) (12°2)

NotE: Figures within brackets indicate the percentage of the cadre to the total
staff in that year.

*Including Principals.
**Including Assistant Lecturers.
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ANNEXURE VII TO APPENDIX II
(See para 17 of Appendix II)

List of Centres of Advanced Study with areas

of sepcialisation
S.No. Subject Area of Specialisation Department
I. SCIENCE
1. Physics Theoretical Physics and Astre- Department of Physics &
physics Astrophysics, Delhi Univer—
sity, Delhi.

2. Radiophysics & Electorincs Institute of Radiophysics &
Electronics, Calcutta Univer-
sity, Calcutta.

3. Crystallography & Biophysics Department of Physics, Madras

. University, Madras.
4. Chemistry Chemistry of Textile Fibres and Department of Chemical Tech-
Dyes nology, *Bombay University
Bombay.

s. Chemistry of Natural Products Department of Chemistry, Delhi
University, Delhi.

6. Botany Plant Morphology and Embry- Department of Botany, Delhi

logy . University, Delhi

7. Plant Pathology and Mycotogy Department of Botany, Uni--
versity of Madras, Madras.

8. Zoology Cell Biology and Endocrinology Department of Zoology, Delhi
University, Delhi.

9. Marine Biclogy Department of Marine Biology,.
Annamalai University, An-
namalainagar.

10. Geology Himalayan Geclcgy and Pala- Depaitment of Geology, Pan-

contology jab University, Chandigarh.

1I. Structural Geology, Geo-mor- Department of Geology and

phology, Petrology and Mi- Applied Geology, University
neralogy. of Saugar, Sagar.

12. Mathematics Pure Mathematics Department of Mathematics,.
Bombay University, Bombay
(in collaboration with the
Tate Insitute of Fundamen-
tal Research, Bombay).

13. Applied Mathematics Department of Applied Mathe-

matics, Calcutta University
& Department of Mathema-
tics, Jadavpur University,
Calcutta.
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S.No. Subject Area of Specialisation Department

14. Pure Mathematics Department of Mathemtaics
Panjab University, Chandi-
garh.

15. Pure Mathematicsj Department  of ; Mathematics,

niversity of Madras and
Ramanujan Institute of
Mathematics, Madras.

16. Astronomy Experimental Astronomy Department of Astronomy and
Nizamia Observatory, Os-
mania University, Hydera-
bad.

17. Bio-Chemistry Proteins, Lipids, Vitamins Department of Biochemistry,
ndian Institute of Socience,
Bangalore.

II. HUMANITIES AND SOCIAL SCIENCES
18. Economics Public Finance and Industrial Department of Economics,
Economics Bombay University, Bombay.
19. Economics of Development and Department of Economics,
Economic History elhi University, Delhi.

20. Agricultural Economics Gokhala Institute of Politics
and Economics, University
of Ponna, Poona.

21. History Ancient Indian History and Department of Ancient Indian

Culture History & Culture, Calcutta
University, Calcutta.

22. Philosophy Philosophy (Indian) Department of Philosophy,
Banaras  Hindu University,
Varanasi.

23. Advaita and Allied Systems of Department of Philosophy,

Phiolosophy Madras University, Madras.

24. Metaphysics Department of Philosophy,
Visva-Bharati, Santiniketan.

25. Sanskrit Sanskrit Literature Department of Sanskrit, Uni-
versity of Poona, Poona.

26. Linguistics Applied Linguistics Deccan Co Postgraduate
and R Institute, Uni-
versity of Poona, Poona.

27. Dravidian Linguistics Department of Linguistics,
Annamalai University, Anna-

28. Education Educational Research D ent of Education, M.S

niversity of Baroda, Baroda.

29. History Medieval Indian History Department of History, Aligarh
Muslim University, Aligarh,

30. Sociology Sociology Department of Sociology, Uni-

versity of Delhi, Delhi.

3831 LS—4.




ANNEXURE VIII TO APPENDIX Il

(See para 30 of Appendix IIT)
Statement showing the grants paid by the U.G.C. during the financial years 1969-70 to 1971-72

under Non-plan and Plan

19€9-70 1970-71 1971-72
1. Non-plan
Rs. Rs. Rs.

1. Administrative Charges . 31,53,288 38,85,280 38,04,454
2. Block grants to Central

Universities . . 6,31,25,000 6,79,47,706 7,20,80,000
3. Maintenance grants to

constituent/affiliated

colleges.of Delhi Um-

versity. . 2,43,00,000 2,32,06,490 2,39,57,053
4. Schemes not covered under

block graumts. . . 32,16,000 38,08,751

ToTAL 9,05,78,288 9,82,55,176 10,36,50,258

I1. Plan

1. Grants to Universities for

Humanities 1,71,74,100 2409,63,369 2,54,C9,323
2. Grants to Universities for

Science . . 3,60,56,319 3,45,42,046 4,04,10,013
3. Grants to Universities for

Engineering & Tech-

nology . . . 2,68,13,687 1,86,35,964 1,91,31,936
4. Grants to Constituent and

affiliated Colleges 3,54,92,877 7:40:35,497 9,00,00,446
5. Grants to  Universities

for  miscellaneous

schemes 3,69,37,781 4:32,75422 6,46,53,277

4
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1969-70 1970-71 1971-72
6. Miscellaneous expendi-
ture incurred by the
UGC on seminars, co -
ferences, etc. . . 4,52,949 573,475 9,22,372
ToraL 11 . 15529,33,713 19,20,25,773 ~4,05,27 367
GRAND TOTAL 24,35,12,001 29,02,81,249 34,41,77,625
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APPENDIX IV
(See para 3.2 of the Report)

Press note issued by the Ministry of Finance (Department of
Revenue & Insumance) regarding re-introduction of the system .of
banderolling of match boxes

PRESS NOTE

In response to representations received from the match industry
in the non-mechanised sector for re-introduction of banderolling of
match boxes, the Central Excise Self-Removal Procedure Review
Committee set up in October, 1971 to examine the working of the
Self-Removal Procedure for collection of excise duty, examined at
length these representations. They submitted their report and
made a number of recommendations. These recommendations have
been carefully examined by the Government and they have now
decided that—

(i) banderolling of match boxes should be re-introduced
from a suitable date; and

(ii) pending the re-introduction of banderuls, the physical
control, in modified form over match factories, should be
re-introduced with effect from the 1st October, 1972. The
main-features of the modified physical control are—

(a) requirements regarding presentation of an application
for removal in Form AR-1 to be revived;

(b) all gate passes under which matches are cleared from
the factory, should be countersigned by the departmental
officers before actual delivery;

(c¢) clearances of matches from the factory should be res-
tricted between 6 AM. and 6 P.M., as was originally
in vogue under Rule 224 of the Central Excise Rules
prior to S.R.P.

(d) Location of duty-paid storage premises adjacent to the
manufacturing premises should be disallowed; and
(e) Premises of match factories and accounts maintained
by the factories should be inspected with adequate fre-
quency which should be more than the frequency of once

in six months currently in vogue under S.R.P.

Ministry of Finance (Deptt. of Revenue & Insurance).

New Delhi, dated the 19th|20th September, 1972.
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